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UESTIONS.

(1) Questions entered in the separate list to be asked and answers given.

BUDGET FOR THE YEAR 2023-2024.

M
RESUMPTION OF GENERAL DISCUSSION on the Budget Estimates for the year 2023-2024

and reply by the Finance Minister thereon.

DI ION AND VOTIN N DEMANDS FOR GRANTS ON BUDGET 2023-2024.
)
to move that a sum not exceeding X93,60,41,000/- for Revenue expenditure and gydget
Demand 5 %50,00,00,000/- for Capital expenditure be granted to the Governor to defray charges Estimates
No.1 MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under
Demand No.1-Vidhan Sabha. 2023-24
Demand A to move that a sum not exceeding X 186,78,00,000/- for Revenue expenditure be granted Buc.iget
MINISTER to the Governor to defray charges that will come in the course of payment for the year Estimates
No.2 2023-24 in respect of charges under Demand No. 2-Governor and Council of Ministers. 2023-24
to move that a sum not exceeding %1245,35,38,000/- for Revenue expenditure and Budget
Demand A %33,19,00,000/- for Capital expenditure be granted to the Governor to defray charges Estimates
No.3 MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under
Demand No. 3-General Administration/ Elections. 2023-24
to move that a sum not exceeding ¥2940,51,42,458/- for Revenue expenditure and
Demand » %334,00,00,000/- for Capital expenditure be granted to the Governor to defray charges Eufgei
MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under stimates
No.4 Demand No. 4-Revenue and Disaster Management/ Fire Office (Fire Services)/ 2023-24

Excise and Taxation.



to move that a sum not exceeding X7820,13,29,000/- for Revenue expenditure and

Demand A %579,50,00,000/- for Capital expenditure be granted to the Governor to defray charges Budget
MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under Estimates
No.5 Demand No. 5- Home (Home Guard & Civil Defence) /Jails (Prisons)/ Administration 2023-24

of Justice (High Court/ Prosecution/ AGOT/ Legal Services Authority).

to move that a sum not exceeding X13676,89,14,200/- for Revenue expenditure and

Demand » %317,32,00,000/- for Capital expenditure be granted to the Governor to defray charges Buc_jget
MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under Estimates
No.6 Demand No. 6- Finance and Institutional Finance & Credit Control/ Supplies & 2023-24

Disposals/ Planning and Statistics (DESA).
to move that a sum not exceeding % 1304,92,60,000/- for Capital expenditure be granted Bydget
Demand A to the Governor to defray charges that will come in the course of payment for the year gstimates

No.7 MINISTER 2023-24 in respect of charges under Demand No. 7-Loans and Advances by State

Government. 2023-24

to move that a sum not exceeding ¥5917,20,30,000/- for Revenue expenditure and
X1629,35,30,000/- for Capital expenditure be granted to the Governor to defray charges Budget
that will come in the course of payment for the year 2023-24 in respect of charges under Estimates
MINISTER Demand No. 10- Agriculture & Farmers’ Welfare/ Horticulture/ Animal Husbandry and
Dairying Development/ Fisheries/ Mines & Geology/ Environment. Forest and 2023-24
Wildlife.
to move that a sum not exceeding ¥2107,89,76,000/- for Revenue expenditure and Budget
%15359,05,60,000/- for Capital expenditure be granted to the Governor to defray charges gstimates
MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under
Demand No. 11-Co-operation/Food Civil Supplies and Consumer Affair.
to move that a sum not exceeding %21111,62,97,000/- for Revenue expenditure and
Demand , 31398,40,00,000/- for Capital expenditure be granted to the Governor to defray charges
that will come in the course of payment for the year 2023-24 in respect of charges under

No.12 MINISTER . . . .
. Demand No. 12-Education (Secondary/ Elementary)/ Higher Education (Higher 2023-24

Technical. Science & Technology)/ Women and Child Development.
to move that a sum not exceeding %570,85,20,000/- for Revenue expenditure and Budget
%299,50,00,000/- for Capital expenditure be granted to the Governor to defray charges gstimates
MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under
Demand No. 13-Sports/Heritage & Tourism (Archaeology, Museum, Tourism). 2023-24
to move that a sum not exceeding X7057,77,17,000/- for Revenue expenditure and
Demand » 32588,59,00,000/- for Capital expenditure be granted to the Governor to defray charges

that will come in the course of payment for the year 2023-24 in respect of charges under
MINISTER

No.14 Demand No. 14-Health/ Medical Education & Research/ AYUSH/ Food and Drug 2023-24

Administration.

Demand A

No.10

Demand A

No.1
2023-24

Budget
Estimates

Demand A

No.13

Budget
Estimates

to move that a sum not exceeding X1639,94,26,000/- for Revenue expenditure and
Demand , %331,90,10,000/- for Capital expenditure be granted to the Governor to defray charges
that will come in the course of payment for the year 2023-24 in respect of charges under
Demand No. 15-Labour/ Youth Empowerment & Entrepreneurship (Skill Development 2023-24
& Industrial Training, Employment, Youth Affair).

to move that a sum not exceeding X10633,26,79,000/- for Revenue expenditure and

Budget

Estimates
No.15 MINISTER

Demand A X57,31,17,000/- for Capital expenditure be granted to the Governor to defray charges Budget
MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under Estimates
No.16 Demand No. 16-Social Justice, Empowerment/ Welfare of Scheduled Castes and 2023-24

Backward Classes & Antodaya (SEWA)/ Welfare of Ex-Servicemen.
to move that a sum not exceeding ¥5514,07,00,000/- for Revenue expenditure and Budget
%4572,85,00,000/- for Capital expenditure be granted to the Governor to defray charges gstimates
MINISTER that will come in the course of payment for the year 2023-24 in respect of charges under
Demand No. 17- Public Works (Buildings and Roads)/ Transport/ Civil Aviation. 2023-24
to move that a sum not exceeding X473,49,12,000/- for Revenue expenditure and
Demand , %192,03,00,000/- for Capital expenditure be granted to the Governor to defray charges

Demand A

No.17

Budget

that will come in the course of payment for the year 2023-24 in respect of charges under Estimates

No.18 MINISTER . . . .
. Demand No. 18- Information, Public Relation, Languages and Culture/ Printing & 2023-24

Stationery.



to move that a sum not exceeding %12099,88,99,500/- for Revenue expenditure and
Demand A 34141,52,60,000/- for Capital expenditure be granted to the Governor to defray charges
that will come in the course of payment for the year 2023-24 in respect of charges under
Demand No. 19- Energy Department (Power, New and Renewable Energy)/Industries 2023-24
& Commerce/ MSME/ Irrigation and Water Resources.
to move that a sum not exceeding %12805,00,74,000/- for Revenue expenditure and
X5136,72,00,000/- for Capital expenditure be granted to the Governor to defray charges Budget

Budget

Estimates

No.19 MINISTER

Demand A that will come in the course of payment for the year 2023-24 in respect of charges under Estimates

No.20 MINISTER Demand No. 20-Town and Country Planning/ Urban Estates (Urban Development)/
Urban Local Bodies (Local Government)/ Development and Panchayat (Rural 2023-24
Development)/ Public Health Engineering.

4. PRESENTATION OF REPORTS OF THE ASSEMBLY COMMITTEES THROUGH NEVA
PORTAL.

M
THE CHAIRPERSON OF THE COMMITTEE  to present the Eighty Sixth Report of the Committee on Public Accounts
ON PUBLIC ACCOUNTS for the year ended 31st March, 2019.

2)
THE CHAIRPERSON OF THE
COMMITTEE ON PUBLIC

ACCOUNTS

to present the Eighty Seventh Report of the Committee on Public Accounts for
the year ended 31st March, 2020.

3)
THE
CHAIRPERSON  to present the 18th Report of the Committee on Local Bodies and Panchayati Raj Institutions on
OF THE Annual Technical Inspection Report on Panchayati Raj Institutions (PRIs) & Urban Local Bodies
COMMITTEE ON  (ULBs) for the year 2011-12 to 2018-19, audited by the Principal Accountant General (Audit),
LOCAL BODIES  Haryana and Annual Audit Report of the Local Audit Department, Haryana on the Accounts of Urban
AND PANCHAYATI Local Bodies (ULBs) & Panchayati Raj Institutions (PRIs) for the year 2015-16, audited by the
RAJ Director, Local Audit Department, Haryana.
INSTITUTIONS

4)
THE CHAIRPERSON OF THE COMMITTEE ON THE to present the Forty Sixth Report of the Committee on the
WELFARE OF SCHEDULED CASTES, SCHEDULED Welfare of Scheduled Castes, Scheduled Tribes and

TRIBES AND BACKWARD CLASSES Backward Classes for the year 2022-2023.

5. LEGISLATIVE BUSINESS.

M (Bills for consideration and passing)



0]
to move that The Haryana Municipal Corporation (Amendment)
Bill be taken into consideration at once;

The Haryana Municipal Corporation A

(Amendment) Bill, 2023 MINISTER
Also to move that the Bill be passed.

(i)
to move that The Haryana School Education (Amendment) Bill

be taken into consideration at once;

The Haryana School Education A

(Amendment) Bill, 2023 MINISTER
Also to move that the Bill be passed.

. Rajender Kumar Nandal,
Chandigarh-160001,
Secretary

Date:20/Mar/2023
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Chandigarh-160001,
Secretary
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